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CENTRAL ADMINISTRATIVE TRIBUNAL ALLA/IABAD BENCH

allahabad this the Q™ day of Beconmdy, . 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon'!ble Mr, K. Muthukumar, Administrative Member

| Originsal Applicstion no., 83 of 1992,

¥, Dilip Kumar,$/o sri Om Prakash, Guard, Railway
Quarter|no, 511B, Lalitnagar, Allghabad.

2.,  Pradeep|Kumar Yadav, S/o sri K.L. Yadav, R/o
367/52”, tohatshimganj, Allzhecad.

® e 0 ¢ AuplicantSo

Counsel for the Applicant sri sunil Rai

Vers us

l. The Uni¢n of Indié through the General Lanager,
N. Rly. Beroda House, New Delhi,

<3 The Divisional Railway Mansger, Northern Railway,
Allghabad.
Js The Senior LCivisional Commer01al Superintendent

N. Rly Allehabad.

4, The Senior Divisional berscnnel Officer, N. Rly
Allshabad,

o The senior Divisional Accounts Ufficer, N. Rly,
Allshabad.

e s Respond-nts

for the Respondents Sfi A.V. Srivastevae/F. Mathur

Alongwith
Original Acclication no. 406 of 1994

& Subhash Cnandrg, s/o_sri Raja Ram, R/o 407, Rejapur,
Distt. Allahabad.

2. AH3hokgdmer, °/o . Prasad, R/o 317, K D.S.A. Ground

Versus

A ghe nlonggf Lgdgquégrogga uhi vereral Manaer

= The Divisional Railway Manager, N. Rly Allahabad,

\




4.

2 .

4,

%M

The senior pivisional comnercial, superintendent
N. Rly Allahabed.

e e e Respond-ﬂ‘t.s

Crigina&~ﬁp¢%%eﬁtion o, 110 of 1993

gyed Nizam Hussain, S/o syec ili Hasan, A/a 29 yrIs.
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District pelayum.

-

Ragubir Sharan Xharwar, s/o sri S. sunder, Ala @3 Yrs

R/o0 877=A Shastri colony, Distt Mugalssrai.

.. Applicants
Versus :

Jnion of Indie, through General NManager, N, & ly
Rai lway Bosrd, z-roda House, New Delri.

. B : ' ; o i i
%ghgé.Cangﬁgig%.sJperlnéendent, N. Rly Barode

pivisional Raillway hlenagel, Northern Railway
Nawab Yusuf Road, Allahabad.

geni or Divisinal commercial superintendent,
N. Rly Nawab Yusuf Road Allahabad.

.... Respondengs

original Application no. 39 of 93

Nirala singh, S/o #f. singh, a/a 30 Yrs, R/P
Ram Basic \idalaya, Darganj, Allahebad. &
¥
Tarak hNath Fandey, s/o B.D. Pancey, A/8 30 YEs.
R/o village Kewa lpur, Post geri-visa, District
varanasi.

Kamla Kant Shukla, s/o P.N. shukle, R/o Rem Besic
vidyalayae, Daragzanj, ~llenhabad.

amar Bath, $/o0 Mangru, R/o Ram Basic vidyalaye
Daraganj, Allahabed.

sushil Kumar Tripathi, S/0 K.S. Tripathi, R/0
vi llege Laxshagrah, post Lakshagarh ( Handia) ,
Distt. Allahabaa.
shyam Shanker shukla, S/o sri R.S. Shuklag R/0
Vaishno Ashram Ram Basic Vvidyalays, paraganj Distt.
Allahabad.

.o 'ppligants.

e rsus

Union of India threagh Generel sanager Northeepn

Railway, Barcda House, New Delhi.




3.

4.

2.

Chief Co
‘Hogse, N

Chief Co
Baroda House, New Delhi, -

Division

Senior D

N. nly Allahabad.

Criginegl

Faezal Ka
House no

Ajay Kas
Avenue,

Jnion of
Rail lway,

Division
Allahata

Senior TDivisicnal Coimercial Superintendent.

Northern

Criginal

Qamrul H
R/c¢ 1210

Jnicn of

Boadd Baroda House hew Delhi,

Chief Commercial superinten?ent, N. Rly Baroda,

House, !

JL 3 AL

nmercial Superintendert, Northern Railway

5l Railway Maneger, N. Rly, Allahabad. ' ?

ivisional Commercial Supreingendent

.. . Respondents

A~
Application noc, 38¢ of 1993

rim, “/o Mchd. Kadim, R/o Village Chakiya,

. 104/24) Rpost Office G.H.O. Distt Allahabad.
hyap, S/o F.S. Keshyap, R/o 63 J.K. Fourth !
Rai lway polony smith road, Allchabad.

Applicants

° *a
Versus ;

India,
Rallway Board Barode House N,

throiagh General Manacer, Worthern
Delhi.

mmercial superlntendent N Rly Baroda
ew Delhi,

al Railway

Menager, Ncrthern Reilway
d.

Railway Nawab Yusuf Road Allahabad.

.... Respondents.

Application no., 32 cf 1993

csan, Afa 29 vre S/o Late Sri S.N. Hasan,
ariyekad, Jogighat, Allashabad.

e+ Applicen ﬁ

Versus

India through Genral Manager N. Rly, Rly

ev Delhi.
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1.

£

‘Qiﬁé ﬁaidh of Indléf,
'Boara,fNew Delhl. ,ﬂ’

The Jeneral Menager N. Hly oarooa uouse, New Delh,

LR 1

Divisional liailway Manager, Northern Railway,
Nawab Yusif Road, Allahabad, %

Senior Divisional Commercisal Superintendent,
Nortnern heilway Allshabad,

ki Respondeénts

Jriginal A pplication no, 1782 cf 1992 - ,

Vinod Kumar Sherms, ~/o shri Chabi Lal, KR/e 17/A
Lahie Marg, Allahebad.

oo n ACPIL CENT

O‘ugh ‘tﬁg £ﬁ Lman,~

S

?fé Divisional Rallmdyiﬁghag 1T, & Rly dllahﬁgé.m

S R oy s v

_.;_.... e

“es e 1ﬁﬂ$p0chnts &

Ozlglnal AlelCdtlon no. 1534 of 199?

Shyam Narain Slngh s/o R.N. Singh, RK/o Will & Post
Jamauli, Distt. Baksur, Bihar.

Ravindra Tripethd s/o sri s.C. Tripaethi, Rfo
Vill, Dharampur Ghurwa, Tehsil . -Phoolpur Allahabad.

Ram Bharat, S/o sirdhari Lal, R/o Deogalpur, Post
Mau Aima Distt. Allashatad,

TS Apf‘li Cant

Versus
Union of India, through Secretary Railw:y Board,
Refi Merg, New Delhi,
Gen%ra Manager, Northern Railvay, Rsilway Bhewan

(Baroda Houg) New Delhi. \

W
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1.

1.

2e

Chief

a0

commercial superiniendent. N. iily ReilBhewan

(Baroda House) New De lhi.

Divisilonel Railway Manager, liorthern Railway,
D.R.M. Office Nawab vusuf Road, Allahabad.

senior Diviéiohal Commercial Superintendent, N. Rly
D.R.M. Office, Allz2habad. |

origi

Rajen

... Respcndents

nal Applicetion no,352 of 1992

ira prasad Pandey, S/o Sri S.p. Pandey,

R/o Vill Nanhcopur, P.O. pahara, Distt. Mirzspur

The Jnion of india through seneral Manager, N. il
New Delhi. i sicies —Singitaa ~ e

fEe Eivisionél Railway Mﬁnager; N. Rly Ailaﬁ%ﬁ%ﬁf?%

‘Uffice Allghabeds i

Orig

Raie

inal Applicstion no., 4350 of 1994.

ndra Kumar, S/o0 Sri F.N. Jaisawal, R/o 22%

Gandhi Nagar, Mutthigenj, Distt. allahabad.

Reme
Luke

The
N.

-

Divi

sh Chand, S/o sri Late Hari lal, R/o 19/216
r Genj, Distt. Al'aabead.

cee Applicants

Versus

Jnion of Indie through the General Maenacer

rly Barode House, New De lhi.

sional Reailway Manacer, N, Rly Alleahabad.

S¢nior Divisional Gommervial Superintendent,

N

...+ Respondents -
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N. Rly, Allahabad. .

11,

l.

3.

4,

Responder.ts

Original Application no. 400 of 1994

Ram Niraenjan singh, A/a 38 Yrs, B/c sri R.N. Singh
R/c 183=Alopibegh, Allehebad,

Km. Shashi Srivastave, A/A 26 Yrs, D/o sSri V.N.
Srivastava, R/o 1 Dhinghwaes Khothi, Alopibagi),
Allshabad.

Cinesh Kumar, A/a 33 Yrs, Sfo sri G.S. Lel srivestave
R/o Village & Post sindhore, Distt. Mirzepur,

Applicents

Versus

Union Of India, throush General jignag-r, Northern
Rei lway, Railway BRoard, Rarode House. N. Delhi

Chief pPersonnel Officer, N.|Rly, Baroda House.
“ew Delhi,

Divisional Reilway Manager, Northern Railway, Nawab
Yusuf Road, Alléhabad.

Senior NDivisional Commercial Superintendent
N. Rly, Allahabad, '

Respondents .

. o 8

Original Application no, 399 of 1994

Kadir Ahmed, S/o sri Abdul Ghsfoor Khon, A/e 30 Yrs
R/o 182/K/1, A.D.A Colony Hejrocpur Allah@bad.

Brijesh praesad, S/o Sri Narein prssad, Afe 26 Yrs,
/o 93=\atiysra Roadm Alopibsgh A llanhabad.

Kemles¢h singh, 5/o sri R.m Bali singh, a/@ 37 Yrs,
R/c 129 Alopibagh, Allehabad. .

Rajesh Kumar, S/o Narein Presad, a/a 28 Y®s, R/o
544 Colonelganj, allahabed,

Arun Kant Srivaséve, S/® sri M.P. Srivasteva,
aj/a 3: Yrs R/o Azad Square, <.mbagh, Allahsebad.

Km. Vibha sarswat, D/o S.K. scrswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhsbad.

Km. abha sarswat, D/o S.K. Sarswat, afa 2¥ Yrs

\ e -7




Ve

r/o 133-3C, Lead noad, Railway Colony, sllahabad.

Be Ravi shgnker Srivaétava, s/o sri %rem Kumaer,
A/a 26 Yrs, R/ 130-C/91-L Rajroop=pul,
Allcnabead.

o e Api:l' li C{1n‘ts

Vier sus

1. Jnion of lndia through General Mgnagwr, M RiY,
Railway| Board, Baroda House, New Delhi.

2, chief Personnel Cfficer, N. Rly Baroda House,

ivew Delhi.

3. pivisionel Reilway lienazerl, N.-Rly, A llehabad.

Senipr

pDivisional Commerciel Superintendent, N. Rly

lnawab Yusuf Road, Allanabad.

e e ¢ R@Spondeﬂts

13. Criginel Application no. 397 of 1994

1

4o
R/050-A

24

varana
e
4,
e
6. RakesH
T Priys
O

piyush|Kumar Dwivedi 5/0 K.K. Dwivedi, Afe 29 Yrs

ladhwapur Allehabad.

n_mesh| saran §/s Hari Bhanker Lal, A /& 34 Yrs
R/o C-27/273-3, Indian Press Colony Jagatgenj,

51,

Re jeev Kumar Srivastave, S/o P.M. Lal, afa 30 ¥Yrs
R/0 CK=63/209-A Choti piyarie District, varesesi

amulyad Kumar Gupte, S/o Sri N.K. Gupte, af/a 30 Yrs

Rk/o 17# purana Ketra, Allzhabed.

surendra Kumar S/o K. lal a/a 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Veranasi.

| Behaii srivasteve, S/o K.B. Srivesteva,

Ala 26 Yrs, R/o 12 Shas-Ki-satti, Khuladbad,
Allahabad.

Kant srive:tavae, S/o Sri A.N. Lal, a/a 33 Yrs

R/o S=1/64-2G Chupe-Pur, Distt. Varanasi.

Fraveen Kumar 3/o Sri

3/13-K-8, Nawalpur Colony, Neer@pul Basehicee,
Varanasi,

Je« Applicants

Versus \\
Qe

- — - S L A e R AT RS T = e

e

. .prokaesh, Afa 28 Yrs R/o shiv

e By e
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1. Union of India, through General Manager, N. Rly,
Réilway Board, Baroda House. New Delhi, I

25 Chief personnel Ufficer, Northern Reilway, Berode
House, New Delhi,

3 Divisiongl Railway Manager, Northern Railway, Nawab
Yusuf Road, allahabad, 1

4. Senior pivisional Commerciel Superintendent !, Rly
Nawab Yusuf Road, Allehabad, :
4

e RES pODdBntS.

14. QOriginal A pplicatior no, 1702 of 63

1 Rejendra Prasad , Afa 24 Yrs, §/0 sri Rej Balkdur J
Singh, R/o Vill Khapati, post Khapatia, Distt
Allahsbad,

P Dharam Pal singh, a/e 32 Xrs, &0 L.R. Singh, R/o
Vill., Ghambir Singh pur (Sewzan) P.O. aurai,

Distt. Varanasi.,

3. Mahesh Prasad, a/a 35 Yrs, s/o 5ri Reémji Prased .
R/o iiohalla : @rsurampur, Post Mughslsarai, Pistt
Varanasi.

4. Munna lcl, afa 29 vrs, 5/¢ Sri Cheddi Rém R/o

@@ Vill Chandhasi (Khuswaha Besti) Post Chandhesi,
Mugalsaria. Distt. Veranasi,

° e Appllcants

Vers us

' Union of India, through General Maneger, N. Rly
Baroda House, New De Lhi.

25 Chief COmmercial_Superintendent, N. Rly, Baroda
House, New Delhi,

3. Divisional Railway Mcnager, N. Rly Nawab Yusuf Road,
Allahcbad.

4, Senier pDivisional Comnmercial Superintendent, DRM
Office, Allahabed,

o oe l{espondents
13, oOriginal A pplication no, 1227 of 1993

14 Lal Bahadur, s/o sri Jhanra, 4/a 28 Yrs, R/o vill

\
Qe -9
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Wil |
Bhawarohi, F.U. 5indhaur, Distt. Mirzapur i

5. Kishorilal, s/o Jhanna, A8 22 ¥rs R/o Vill, Bhewarohi
P .0. 3indhaur, District Mirzapul.

3. horilal,|s/o Jhanna, A/é 30 YIs, k/o Vill Bhewerchi,
pP.0. Sindheur, Distt. Mirze ur.

%y Dinesh prassd, S/o Sri shvnath Prasad, A /e 32 YIS
R/o Vill & B.Q. Baraini, Distt. Mirze ur £

S Ram Subhag, S/0 Sri D. singh, A /al 27 Yrs, R/o
-~ vill Murahuan, P.O. shikargenj Distt. yvaranasi.
6. sunil Kuymer, S/o sri Banshi Lal a/a 31 Yeres
r/o B.P. 285 Revi Nagar Colony, Neer Kall Memir

Mughalsdrei, Varenasi.

ee. Appiicents,

Vver sus

1. Jnion of India tkrough General Manager, N. Kly Rail= | |
way Board Barosa House. New Delhi =

= Chief personnel Officer, N. Rly Barods House, New

pelhi.

g Divisignal Ruilway Mane.el, northern Reilway,
Nawab Yusuf Road, A llahabcd.

4, senior Divisionel Commercial Superintendent

L. Rly/ Navabd Yusuf Road, Allahabad.

-.+ Respondents

16, Original Acplicaticn no. 873 of 1093

1. santosh Kumer pvivedi, s/o Late Sri R.M. Dwivedi
/o Vvill & Post sindthora, District Mirzapur

2 Randhif singh, S$/o S.N. singh, r/o vill sultanpur,
p.0. Makhmep ur Disti. iau.

3s virendra singh, s/osri S. singh |, r/o Vvill Rampur
post RampurDhamave Ditt. allehzbad.

4, Jitendra Béhadur singh, s/o sri A.Singhy i fo
vill and Fost Rempuar Dhamave, pistt. Allahabad.

5. @an Vijai singh, s/o B.K. sSingh, r/o vill & post
jeémpur Dhameva, Bistt Allahabad.

6 vinay |Kunar singh,s/o sri 1ghesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamave, Distt. Allahabad.
7.  Bodha|singh, s/o s-i R. Bahadur, r/o vill chadpur,
X
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post

8.

10,

l1.

14,

| o

lo,

Dhamava, Distt A ilahebad,

L7,

18,

Lo

i (B ) i e

Bhiteura, Distt. Fatehpur.
nam Kripal singh s/o sri A . |Singh, R/o Vill SahimapUL’
post Bhiteure, Distt. Fatehpur. '

Kunwar Rajendra Singh, s/c sri _[.B. singh, &/o
Badi|liadari, Fost Siswan, Distt. Allahabad.

Raghvendra Pratap Singh, S/o sri V.singh rfo vill
Churiyani, posl churiyeni Distt. Fatehpur.

S.C. [Mishra, S/o R.S. Mishra, r/o vill JatHi Ppost
Mahidcinpur, Distt. Allahsbad.

. b - A o
Hardwsr, S/o Ram Singh, r/o vill and Post Kaunué
Distt. Azamgarh.

Ajail Kumer Srivestave, S/o sri (Late) Saheb Lal
Srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa.ur. }

Anant pathak, s/o S.N. Pathak, r/o B=24 G.T.E. %
Karelli Allahebed, ‘
1

Kunwar Surendra Sinch, s/o J.B. singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad,

Ramesh singh, sfo M. singh, r/o vill and post Rampur |

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nhga “‘agar
Colony Varanasi.

Hishamuddin, S/o0 sri sahauddin, r/o 537-A 3Zhanshyam
Nagar Colony Allahubad.

e« Applicants

Versus -
[N

Union of India, through senercl Manager, N. Rly
Reilw ay Bcard, Baroda House, N, Delhi.

Chief Fersonmel Officer, horthern Railway, Barode
House, New Delhi,

Divisional Railway jfen.cer, Northern kailway,
Nawab Yusuf Road, Allshabad.

Senior Divisionel Commercial Superintendent,
Noethern Reilway Allahcbad,

. .+ Respondents

\

Q‘t\/




Qb T
o ¥, originel A pplication no. 779 of 1993
1. iiahesh Kumal, 5/o sri H. lal, r/o New Lasker Line,
purana Baihrane, Allshebac. \

PEe Aﬁplicants

yersus

1.- The wniomof —India through the General hensgel,
nortnern Railway, Barodas House, New Delhi.

2 The Divisioneal Rai lway Menager, porthern Relilwey
allehebac.

3. Tre Scnigr pivisional Gommercial Superintendent
nvorthern | Reilvay Al lahabad.

4, The senior pivisional perscnal Officer, N. Riy

Se The Senipr pDivisional Accounts Officer, N. Rly Allahal
e o RQSE)Ond@Y‘.tS
18, COriginal applcation no.746 of 1993 !
1. Samarnath singh s/o salik Ram &/o vill Kureh=Khurd,
p.C. Mugalsarai pistt Mugalsaral.

5. Om prakes: Sharma, s/o Late sri puttoo Lal Sharme
gfa r/o vill pars hurampur (sikatia) P.O.
Mugalsarai, pistt Mugalasria,

s o

Ver sus

. Applicents

1. Union of India, through General Manayer N. Rly
Railway Board, Baroda House. new Delhi

2 Chiet fersonnel Officer, N. Rly Barode House
N. Delhi.

34 pivisipnal rcilway Manager N. Rly Allshabad.

4, Senior pivisional Commercial superintendent, N Rly
Al lc} habado
... Respondents
/ 19. Original Applicetion no. 530 of 1993

; b namesh Chandre, S/o Sri K. charap,r/o vill
Umarganij P.S. RaipiT, Tehsi Machlishahr, District
Jaunpur. \

s e e R T S S



10,

29.
l.

o
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S e

5w @

satya prakash, s/o adhya, e/e 30 yrs r/s vill
Rempur Sawei, P.0. Rejupur, Tehsil Mechlishahr
Distt., Jaunpur. ;

Jemuna prasad, s/o Srinath rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

§ri Rem Singh s/o sri Murali, a/af29 yrs r/o
Vill Behdaul Khurd, P.C. Surwen Misirp ur,
Tehsil patii DpDistt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
P.O. Raipur, Tehsil Machlishahr Distt Jaunpur)y

Laxmen Singh, S/o sri Murali, r/o will Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.

Gir ja shankar, Sfo sri Chhote Lal A /a 31 @ixs
r/c vill Venbirpur, P.O. Raipur, Tehsil Machlishahr
Dist¢t. Jaunpur.

Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Anrit Lal, $/o sri nath rgc villUmarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

..o Apnlican$s

Versus

Union of Indie through General Manacer, Northern
Reidway Railway Board, Barods House, New Delhiz

Chief pPersonnel Officer, Northern Railway, Barods
House, l'ew Delhi.

Divissonal Railway Maenager, N, Rly Nawab Yusuf
Raod All-iha[)udo &

Seni>r Divisional Commerciel| Superintendent, N.R1ly
Allchaiad,

Criginal Application no, 479 of 1993

shiv shenker, S/o Ram Lakhuny r/c vill Beh8aul Khurd
fost Gaure Distt. Frad&pgerh

Heri Shanker, S/o sri Choitey Lal, r/o vill Bamvirpur ;
post Rampur, Distt Jeunpur.

Ram Bahadur, s/o sr. Mchan Lel, rfo Purani Bardahi
Bazar, Post jlukundasaganj, Tehsil patti, Distt.
Pratdpoarh, \
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4, Ram Ashrey, s/o sri Ram Adhar, r/ofvillgge gukhen i
Misirpur post Suvansa, Tehsil Patti. pitt pratapgari.

S. vibhe Shankel, s/o0 sIi Chottey Lal rfo vill
panvee Ipul, post Rempul pistt Jaumparl. -

6, Rem Khelewan, s/o sri kandhai. /0 vill sawal Rampul
rost seraei pika, Distt. Jaunpure

7. Raem Dahadur, s/c cri Rom Abhilesh, r/p vill
pue Kharagrai, Post Suvnasaé, pisti. pratapaarh.

~ :
3 B Ramshcnikcl , s/o sri Chottey Lal, I/0 panveerpul,
post Ragmuul Distt. -8UNDUL.

9. Lalji, |SPO sri liatapher, /o vill Meerpul, post
Mmadhupul, pistt. Jaunpul.

10, Shesh Nath, s/o sri Mate saran , r/p vill & post }
5ileudhi, Distt. Fraeta, garh.

.o, Ap:licent

Vers us |

S I8 Jnicn| of india through General lianagel, N. hly Reilwey
Board| Batoda House, New Delhi.

2, Chief perosnnal Of ficer, Northern Raii@ay, garoda
Hous e/, New Delhi. .

3o pivisional Rai lway, Maenagel, Northern Rl lway 1
Allahebad. .
4., senior Divisional Commerciel superintendent °

Northern Rai lway A llahabad. |

b o Respendents |

29. nriginel aApclicaticn hti. 46 of 1999 i

1. Kishen singh, s/o sri Ram Nagina Sinzh rfo
U yard Colony Qr, T, 702-C, nugalsaral, Distt.
yvaranasi.

2 pamesh, s/o sri Ramji r/o vill & p.O. .Parshuramp ur
sibftian post v uga Isaral, Distt. varanasi.

- As hiok. KumaT Fandeys sfo sri palmiky randey r/o
sibtien, parshurampurl, P.0O. Mugalsaral, Alinaoar
pDigti. V.renasi.

4e Prem Kumar grivastave, g/o0 sri SMe grivasteve,
r/¢ Loco Colony Qr. NO. 128-K Mugalsarai Distt
yvarenasi. ~

S. pilip Kumar sinha, gja sri Deep Narain 18d,
R/p Hanur Colony GI. no. 694=A rugalsarai, pistt.
Varancsie
\\;.. Applicants

W i
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Vers us
Jnion of India through Genersl Manager, N, Rly

Reilway Board, Baroda House, New D- lhi,

Chieijersonnel Officer, Northern Railway, Barcda
Hcuse, New Delhi, ]

Divisional Rai lway Manaver, Northern Rai lvay
Allshapad, i
-
Serior Divisional Commercial Superintendent, Northern
Reilway, Nawab Yusuf Road, Allshabad.
» «« Hespondents

Criginal Application nc. 1006 of 1992

Santosh Kumar s/o sri B.G. Sherma, r/o 146-4 Loco
colony aligsarh,

se+ Applicant

Versus

Union of India through the seneral Maniger, N, Rly
3arod@ House, New Delhi,

‘Divisional Railway Manager, N. Rly Allahabad,

Senior Divisiocaal Commercial Superinte ndent, N. Rty
Allahabad, ib

+e+ Respondents

Urigingl A pplication no, 1303/92

sushil Kumar pandey, S/o Pt.i.N. Fandey, ii/o
60 Bhendari Sttion Rd. Jeunpur,

SBl. Jyoti Saxend, w/o sri KHe Sexena, 99/303, sisamau
Badha Ghauraha, Kenpur,

* e ,-\P}'liC¢rlt5.
Vers us
Jnion of lndia through General Marager, N. Rly
Baroda House, New Delhi.,

The Divisional Railway Henecer, Northern Rai lwey




° o
Allehabald. T
3, The Sinipr Divisicnal Commerciel supdt. N. Rly
DRM Offilce: Allahabad,
.+« Respondents
23, Original Application no. 1715/92
<
I Indu pPrabhe pander, W/ o sri B.N., Pandey, r/o
94/1A Gdlle Bazar Tilhergenj. Allahabac,
2, ' smt, Madhuri Misra, W/o| sri O.P Mishra, r/o e
62. Bhandari Steiion Roaed, Jaunpur, '
...‘Applicant
Versus é
X Union of India through General Menager, N. Rly
Borada House, New Delhi, '
2. Divisional Railway Manager, N. iy A llehabad.
< B Senior Divisional Commercicl Supdt. N. Rly DRV i
Office 4 Allashabad. L
«++| Respondents %
|
‘ 24 Original Applicetion no, 135/93
58 Kripa Shankar, S/o sri V. Nabh, vill Mata-ka-pura
F.O. Ram Nagar, Pistt. Allahabad
24 Umes h Chandra, S/o Sri 5. Prasad, R/o Vill Tikari
P.0O. Bhamni Hiter, Distt. Allohaved,
ool Applicunts
Versus i
le Union of indie through General lanhager N. hly :
Baroda House. New Delhi.
2 Divisional Railway Manager, N. Rly, Allahebad
3 5r. Divisional Commercial Superintendent, N. Rly
DRV Offlce Allszhabad.
\\-...Respondents




26.
le

l.

2%.

2%

3e

' pivisional Railway Manager, N. Rly, Allahabad.

7w

Original Ap:.lication no. 514/92 ' |

sri Krishne hend Pathak, S/o sri T. Pathak, r/o
vill. 4ameon, P.O. Sahibganj, Distt. Varanasi

Subit De, S/0 S.K. De, 'r/o Uma Kutir, Station
Road, Jaunpur.

... Abplicant

Versus

Urion of Indie through General Manager N. R1y
Baroda House, New Delhi. !

sr. Divisicnal Superintendent Commercial N. Rly
DRI Office, Allahabad.

. « s RespoONdents

Original Applicaion no., 777/93
sdtya prakesh Mishra, S/o sri R.S. vishra, R/o
3, 176 Krishna Nagar, Keedoanj, Allehabad,

eoo Applicun¥®

Versus

e

Uhion Of India through General llanager, N. Rly’
Baroda House New Delhi,

;{e Divisional Railway Manager, N. Rly A llahabad.

r.pivicional Commercial Smperintendent , Na Rly
DRM Office Allshabad.,

.+s ResjpoOndents

Originel A ppliceion nc, 487/93

Sheshi Kumar Mishre, S/o R.A. Mishra, r/o Vvill :
Ghatwa ; ost Karchana, P.S. Karchana, Distt Allatisbad. |
Present Address 134- Tula Rem Bagh A llehebad. f

ha 'endra pPrasad Mshsra, s/o §ri: D.P. Mishre
vill Kasidahan, Past Nethsipur , Distt. Varasnasi

Ancop Singh, S/o Sri S.P. Singch, R/o Vvill, end P.O.

Ram “*ggar Bhojpur, P.S. Antog, Distt. Fratapgarh.

«ee Applicall

\

Versus Q%@v .0



HEat s

l. gnion of india through General raneaer, No .Rly
Barcda House, New Delhi.

2o Divisicnal Rai lway Manager, e R1ly AllahabaC.
3 Senior inisinal Commercieal Superintendent N. Rly

PP B I

)ivisional Personnal Officer, Horthenn

4y genior I
Railwsy Allahebad. ’
' 5% genior Divisional Accounts Of ficer N Rly
Allahatiec.

.ot Respcndents

28. Original application no. 1028/93 |

1. Rajesh|Kumal Tripathi, S/© sri R. lripathi
R/o 39a/7/1, Jayantipuls Shumapgeng Allahcbad.

. 4 App Licant

\Je rs us

l. Jnion|of Indid through seneral Hlanalel N. ity
narode House, N, Delhi. !

2 pivisional Rai lway i1aneger, N. RLlY Allahcbade i
i

3. Senior pivisional commercial naneger, N. Rly

: DRM. |[Office Allahabad.

. 1., -RES pondents

20. original application no. 1245 /93

1. shiv prakesh pubey, S/© S.D. pwivedi, I/° vill.
Mawajp urd (Kakraha) p.0. Fatehpur, pistt. Mau. ;

PR AppliCéanL

Vyersus

1. Jnion of India through General Ngnager No aly
nagoda House. New De lhi.

2 Divisional Railway Managel, N. Rly Al lahabad.

3 genior pivisional Commercial Menagerl, N. Rly

\\ .o Respondents

AlLahabad.
Qm>v o

%

SR s =



I/ 18 X ile ]
3§. Original Applicstion no. 1362/92 4
U Pawan Kumer Psndey, S/o Sri S.S. Fandey, R/o 161/5

A, Azad Nagar, South Malaka, |Allehabad.

2.  Arun Kumer Singh, S/o Late Sri Ramkant singh, R/o
Vill./p.O. Kaju, Allahabad.

«ee Apolicant

RS

1. Union of India through/ General Manager N. Rly
Barods House., New Pelhi.

Vers us

24 Divisional R&ilway Maneger, N. Riy Allzhabad,

a. Sr, .Divisional Ccmmercial, Superintendent K. Rly
A llahabad.,

»+e Respondents

32, Original Application no, 1511/92

Suresh Kﬁmar Srivesdava, S/o Sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilhargenj Al lahabad.

E
g

{4+« APplicant

g Vers us
\

i
1. The Unior of India through General Menage p ORly
Baroda House. New Delhi, r :

2, Divisional Railway Menager, N. Rly alle T

w
'y

Allahsbd.

Sr4 Divisioral Gommercial Supdt. N. Rly - 7 OnM Office

*«+ €S 3¢ ndents

33, OCriginal application nc. 1609/92

£, Sharda Babu, S/o Ghussit Lal, R/o ) 65, Nakhas Kona
Allahabag, ’ . ’

2, Asrar phmad, Sfo Sri Abrar Ahma 3, _ b ol
Allahabad, » */o 553 Attarsu1yaﬂ

10 0¢ Applicant
Versus \

- - 19



I A

l. ypion of lndia twough General Manager M. R1ly
Allahebadi

2. Divisional Reilway Manager, M. Kly Allehabad.

3 sr. pivisfonal Commercial Supdt. N. Rly A llahabad.

o e e

... Respondents

b ;

53 Criginal Application no. 1628/92 |

1. Vijai Kuger Sinha, S/o Sri D.N. Lal, r/o Haper
Colcny Cr. no. 694=A iughalsarai.

2., sunil Kumer Sinha, s/o 5ri v.N, Lal, R/o Qr. no.
4603-B Hapur Colony Mugalcarei,

3. Napayan batt Dubey, S/o Late sri K,D, Dubey, r/o
131=3H, First Avenue, Rei lway Colonyi smith Road
Allanabad. g r

+s+ | Applicants

\/ers us

Union of 1ndie, thrcugh General Manager, N. Rly
Bsrods House. New De=lhi.

2, Chief Commercieal superintendent, N; Rly Baroga House
New Delhi. ; !

v 3. Divisional Reilvay Remanger, N. Rly allehabed.

4, ar. Divisional Coamercial Supdt. IN. Rly Alleshabed.

. .. Respcndents

3&. Crigingl Applicction no. 1663/92
1. pithle sh Kumar M.oshre, 5/o Sri H,R. Mishra
r/p 4l-C Baghamberi Roed, Tilak Nagar, Allahabad.
2 sharad phyani, s/o Late sri G.P. Dhayeni, r/c
c/o G.B. Dhayani, pPraysg sangit gamiti, 12-C Kamle
Nehru Road, Allehabad.
3. Ramji \erma, S/o Sri K,N. Verma r/o House no.

173/B Railwey Colony no. 1 subedarganj, Allahabac,

eed ~pplicants

\




/) 20/ | :
Versus

Union of Indie through General Wenager, N. Rly
Barnda HYuse, New Delhi,

Chief Commercial Superintendent, N. Rly Barode
House New Belhi,

Divisional Railwey Maneger N. Rly Allahabad.

sr. Divisionel Commercial supdt. N. Rly Allahebad.

4

oo « Hespondenis,

Original applicatien no. 1773/92

vinod Kumsr S/o Sri R.Y. Rem, n/o C 757, GTB Nagar
Kereli Allchabkad.

virendra Kumar, S$fo Sri R.S. Ram R/o 23/B/76/C/
1003, allepur, Allahabad.

% SRS Wi it - “ e =4 s * = ~ 2 -
Sanjoy Kumar Srivastave, S/o SZi-H.F. Srivestavae.
r/o}14:3/%A, Chekia, P.O. GTIB Neger, Allshabac.
L
: «+. Applicants.
!

i
i

Vers us t,
Jnd >n of indie through General Mananer, IN. 1y

New Delhi, P 5
The Civisional Reilwey Menagery, N. Rly All a:habag. |

5r. Bivisional Comml., Supdt. Northern Rai lway
CAM Office Allehebad. :

+ .. Respondentis

Original A pplicetion no, 1821f92

sudhip Kumcr /Sfo sri Hrideya Nerein south @f Jants
Road, New Yar, Distt. Patna, Present Addressg
101 Anend Bagh Uld Baiharene Allchcbed.

L. Applicent

\
Vers us 'Qﬁ't\’



N

le

39.
l.

Jnior
Baroc

K]

» ¢f Indie through cneral jienager, N. Rrly

la Holse. New Delhi.

pivisional Rai lway Mancgerl, N.Rly Allahebed.

=F. Divisioucl commercial Supdt.ie. nly Allehabed.

T, Divisional"?ersonnal Officer No Rly allahebped.

5 ¥ Cividional Accounts Officer, N{ Ry Alltahabed.

Original Applicetion nNOs

ATun
Olc

1n;ér of lndld throqgh h@ ueneral Manage¥, N Rly=—=
Barode House. Alleheoad.

nivisional 2ai lway lianager, N. Rly Allahabad.
sr. Dvijsional Commercial Supdt. N. ply. Allehabed.
sp. Divisional personnal Officer, N. nly Allehabad.

SI. pivisional Accounts ufficer, N. Rly Allahabad.

Originel Applicaion no. 1825/92:

Viren

post

virendre Bahadur sinch, s/0 s11|R.Be singh, R/©

vill

wmohan|Prasad, g/o Sri Lbljl, R/o Vill murahen, Fosi

shik
BTy
Akulx‘—]r C
Kris
Vl A-l

sure
Prem,

paiharena Alla\abad

shun, Fost shlkarOdnw, Distt. yarenasi.

.o ?espondents

F"

822/92
Kutlar o -6/ SEh GeBE SE1Vas LNt 1/o 101,

L AppliCant

"ersus ‘ B

werd

e ——————————

../ Respcondents

ra pretap singh, s/o R. singh, R/o luréhen,
jhikargani, Distt. Varanasi.

b’\ (“‘

prempur, Fost Chakia, Distt. varanasi.

arganj, Blstt. Vareénasio

haj Yadev, S/0 STl BeR. YadaV, R/o Vill

hne Morari, sinch, 5/o sri R. Muret, r/o
sura han, post snikalgabj, Blst . Varenasi.

ndra i retap singh, a/o sri R.B. singh, R/o Vvill
urpost chakia, Distt. Varane T bk

N




Az 2o ey 9

Vers us

Union cf 1ndia threough General laneger, N. Rly
Barode House New Delhi.

Chief commercial Superintendent, N. Rly Rareda
House New Delhi,

Divisional Railwey lanager, Ni Rly Alleshebed.
Sr, Divisior.al Commerciel Superintencent , '

Ne Rly, Allahabad. % |

s o+ Responaemtis

Originel Application no. 1231/92

Alok |[Kutar,sinha, /0 sri c.pl. sirha, r/o 233,

Old Bairehana, aAllehabad,

_Alpi .Srivestave, 5/o Sri Um Prakesh, r/o 36/51
A tiashabady - = = T

-Kodas ‘panda Chawapur, Himmetgang,:

LR lﬂv/ll CantS

\Vers us

Union of India throughieneral itaneger, N. Rily
Baroga House, New: Dt ihi,

Divisional Railway Maneger, N. Rly Allahcbac~f

Sr., Divisional Commercial Supdt. N. Rly A llahabad.

»

oo s E-Respondemnts

Original Application no., 333/92

Shwetank Verma, “/o sri B.,P Verma, r/o 25, &has ki
Satti, Khuldabad. Allahabad.

v o EAGDER C 3N

Versus

union of lnida through Generall Manager N, kily
Daroda House, New Delhi,

General (ansger, N. Rly, Railjay Bhawsn (Baroda
House), New Peihi,

.Qﬁsb ~28 2.3

N e T




ey

43.
1l

i

Chief Commercial Supdt. N. Rly, Rail Bhawan,

Beroda

Jjouse, New Delhi.

Divisiohal Reilway lana.er, N. Rly, DRM Cffice
Allchabid.

Sr. Divisional Commercial Supdt. N. hly, Allahabec,

... Respondents

Crigindl Apclication no. 643/94

shiv Dayal pandey, ¢/o Late sri Pi. Krishen Pendey
r/o Black no.27/10, Labour Colony, Neinl Allahabad.

The Union of Inida throuagh General Msnager, N

Origin

Santos
r/o Vi

yUnion
Baroda

Chief

jonal Railwey Manager,

ivisional Commercial Manager, N. Rly Allahabad,

.ed - Applicant
versus

House, New Delhi

ionly, ~llazhased.

oo kepsondents

51 Applicetion no. 61/94

h Kumar Sinha, s/o L.J. Sinnha, a/a 32 Yrs.
11 Kanharpur, P.J. Khardan, Distt. Varanasi.

... Applicant

Versus

of 1ndia through 3eneral lienager, N. Rly,
House, New Delhi.

Commercial Supdt. N. Rly Beroda House,

New Ddhi .

Divisi

ST i
Alleha

onal Railway Menager, N. Rly, Allaheclad.

visional Commercial Supdt. DRM Office
bad.

.+« Respondents

\
AR

- SR b (T




FTERT R 2

4%. Jriginal Applicaction ne. 393/93

: 58 Anand singh, S/o Sri S.L. Singh, r/o 524=-a; lraffic
Colony 4llshabed.

2. Reé) Kumer Singh, S/d Sri y. Dpyel singh, r/@ 5=
Mua. Mera, Allahabad, .

8. . el Prakash 5lwar, /0 5¥i V.D. Ringh, rfo @5 B.G:
NEJQ, hllcnoCd

4, santosh Kumsr Singh, s/o sri M.D. Singh, r/@ b,‘n.G-
Marg Allkhaad,

£. 5. jingh, $/0 N.B. singh, rfo 13/3 KerelalBog
Golony, Allahabad.,

0. Jmesh Fratsy singh, S
Prircipal p.B. Inter

¥ sunil Kumar Singh, S/o: Sri J.B. singh, r/o @#ill.
Gujaria, Fost ‘rayadceh Distt. Pratapgarh.
Be Anil Kuns Qin‘b, S/o0 sri R.P} Singh, r/o VM1l
£ 7quJarld, Post a"adeLha, Disgt, . FPr atap(arh,
9. “Chandan qdnlkarl, q/o sri NN, Adhakdr:,'I/O ' -
7 OgJ-b, LOPO ‘,O.....n\/ NI-L\_‘A ach.

Late
310, Sunil Kumar Barua, S/o sri/J.C. Berua, r/o 89 R.N.
Nagar All:zhabad.

1l. majai Kunar xrlvastaVo, S/o srfi R.B.L. srivcstaeva,

312. ‘Hukesh kumar Srivastave, S/o $ri ®.S. SrivaSitava,
R/o 128 Matiyara Road, Allahaba:,

oo lsi b ADGRE cents,’

vegsus

1., Union of ingia, thrcugh Generdal Manager, N. I Rly
hai lwey Boad, Eeroda House. New Delhi.

7. Chief Personnal Officer, N. Rly Bzreday House,
New Ddhi,
3.
3. Divisicnal Railwsy liaenecger, N{ Rly Allehabad.
4, Sri. Divisionel Commercial Supdt., N. Ely
A llahakbad,

e o+ nesponcents

4%, Original Applicetion no, 633/92

L. Ramji, s/o Latelsri LalaRam, fr/o 61A/i Telil®rganij,

Allahabad,
\ | ... applicant

Qe e




/ 25 [/

Versus

1 jnion of |[India, 1hrough Generel wamager, N« RLY
Reroda House, Mew pDelhi.

SR The pivisicnael Rai lway Meneyel, N rly. allahabed.

S Sr..Divisionel Commercial Supdt. N. rly Allehabad.

Aa 51 et
o o MGSpOﬂC&.n LS

4€. Original application no. 706/92 |

b £ Dipek Kymér singh, 5/¢ sti (Lete) B. singh, r/0
18/8A Shanghembri Road, Allepur, Allahabad.
2.  akhter Naim sigdigue, S/o0 ST M.J. Sidoique, r/o

174 New Mehdori Celony, Allahabad.

3e vohd. Keleem, 3/o0 sri AMiT Jddin, /o vill patulki,
p.0. Kanehti Distte. Allahabad.

4, Dilip BumsI, s/o Sri AP grivastove, R/o 9 Elgin
Road, Civil Lines, Allehabad.

5, Km., Sheshi sriwastaeve, p/o Sri L.l grivastave,
r/o 3477, L1G Govindpur Colony, Allahaoad.

€. suresh Pratap singh, s/o sri Rem Nesh singh, r/o

vill Chand vamaniye, F.0. Khutj F.S. Khera, Distts
Allehgbed.

V 4. Applicant

\Jersus

1. ynion| of 1ncie thro.gh Sec®lory, Pailvway Boerd,
Rafi Merg, New Delhi.

- 3 Generlel lianagel, N. Rly Railway Bnawan, ( Barode
Housd) ‘‘ew Delhni

< Chiet Co-mercial Supd. N. Rly Railiway BRhaweal

( Barga House) Allahacad.
4, Divisional Railway vamager, N. Aly, allahabad.
S r. Divisional Commercial Supdte. N. kly, DiM

Office, sllahabad.

olwiy {espondentis

4%, originel App jcation nNO. 643/92

\

(BN o




nag
et
ST Y ¢
| 3 . heém Murtec, S/o Mewa Lel, r/d 71 A Dale Allepur,
Allahatad.
Vers us
L 3

¥. Jnicn—of-Indis through General 'anager, N, Rly
Paroda House, New Delhi.

& . Divisional Railway }ienager, N. hly Allshacdll, 7
e Senior Divisional Commercial bupcdt. N. Rly Bllahaba ;.

+e . Respondents

AS. Original A pplication no. 73 /92

1
l.  R83 Kumar ‘tishra, S/o sri K.K. Mish
] a

3
26/10, shiv Kuiti, Krigel Bh &Ca
2. Frank ..ichard lienesse, $/0 srd M.R. Menesse,

C ISAEsTL old B mfordganj, Allshabad,

oos AP ilicanth

Versus

14 Jdrion of India, th rough Generel jianacer, N, Rly
Rail 3hawan, 3aroge. iiouse, New Delhi.

24 Civisional Railway vianeger, N. Rly DRM Offigk,
Allcnabed, “P
34 Sénicr Divisional Commercial Supct., DRM Office,

Newab Yusuf Road, Aallehcbac.

+ «++ Respondents

49. Criginal A pplicstion no, 736/92
rendey, S/o MJD. Pandey,r/o

g Frakash Cheandi: ev,
wal, Cistt, Allchabag.

e
Vill & P>st Dub

Q) -

4.. Applicant

Versus
a8, Jnion of Indie, throu ih S€cretary, Railway 'oard,
New De lhji.
B ieneral lanager, N. aly Reilwey Bhawan (Baeroda
House) lew Delhi, \

"

b 27




/e I

Chief (Commercial Supdt. N. .kRlyRailway Board,
New Delri.

Divisional Railway Maneger, NO. Rly DRv Office
Allahebed.

sr. Divisional Commercial supdt.-N. Rly, DEM I
Allahebad. 4

i
... Respondents |
i

Criginal Application no. 380/92

Gulab nem, S/o Ram Daur, r/o vill. senapur, P.C.
P.C. |Sengpur, Distt. Jaunpul. g

l.. Applicant.

Ve rs uJus e

Union of Indlie through Seneral Manager, N. Rly
Baroda House. Mew Belhi.

pivisional Railway Maneger, N. rly, Allahabad.

sr, Divisional Co .mercial Supdt. N. Rly, DRM
Of fice, Allchabad.

... Respondents

Criginal Applicetion no. 961/92

purgesh iani Mishra, s/o sri C.P. ishra, R/o
433-KL Kydgan], Allahabad.

FPermeshwar Prasad Trivedi, s/o sri R.K. Trivedi
r/o 116-A Bahadurganj, Thakur Din Ka Hstha,
Distt. A llahebad.

vehdnra pPrasad Mishra, s/c sri K.P. Mishra, r/o
577-A Nai Basti, Neta Nagar, Distt. &llahabad,

.o+ Applicant,

Versus
Union of 1ndia through General Manager N. Rly
Baroda House, New Delhi.

Chief Commercial Supdt.,N. Rly Beroda House, New
DPlhi.

pDivisionezl Railway Maenager, N. Rly Allahabad.

Senior Divisionsl Commercial supdt. CRY Office,

Respondents

a1 i
BRIt o e AR e

N. Rly Allahabad. \




5Q,

e L e

Originel Application no, 267/92
Dinesh Frasad Fendey s/c sri kK.N. Fandey, r/o
49 /

villl, Belwan, P.0O. rahara, Distt. lirzepuly

o uo MDD INCHET

Versus

Unian of India through Generel Manager N. Rly
MNew |De lhi,

Divisional Reilwsy ii@nsger, No. Aly Allanabad.

~

sr. [pivisional Zommercial supdt. N. Rly aAllahabad,

«s+ Recspondents

Criginal Application no. 1203/92

Krishna lLal s/o sri G, seheil, r/o 12/14 wie. Merg,
G+GJI.C. Conp cund, Allchabad,.

lahendre singh s$fo sri U. Sihgh, rfo 2/85, Rame Nand
lnggar, Natiyarea Road, Alispuwr, Allahebad.

Hiri shenker singh, s/o sri Rem Autar singh, r/o {
2/45, Rame Nend inagar, latiyara Road, Allahecbad,

Tej Lahadur Ram, S/o Sri pal singsr Ram, R/o
87=n/2=C, Baghambasri Rcad, Allapur, Allshabad,

L |
Yogendra Neth,s/o Sri Dudh Nath, r/o 535, Colonel Gung
Allehebasd.

«es Aplicanis,

\ers us

Union of Indiea through General lanajer, Ns Rly
Beroda House, Mew Delhi. y

Divisinal Railway wanacer, Northern Railway,
Allcdabad,

Sr.| Divisional Commercial Supdt., N. Rly #&llshabad,
o ’ 4

ves | HESCONAMENTS

\

A 29

AT




54, original Applicstion no,1207/92

j suresh| Chandre Supta, B/c Srl Reja Rem Guptla,
r/fo 273, New Rews Bui lding, LeadeI ROsC,
Allangbad.

2 perthg sarthi Dobdar, s/o sri H.K. Dobdar, 294, AKLeT
pur, Allenhebec.

4. opolicaits,

VeIrsus

5 3 Union|of 1ingia thr ugh seneral Manha. er, M. Rly,
Berod@ House, N. Belhi.

2. Divisionel Reilwey ianagerl, N. nly Allehabad.

2 B sr. Divisional GCommercial supdt. N. Rly Allzhabac.

J. « Respordents.

£f. origianal A pplicetion no. 1345/92

T KrishanakKant srivastava, 5/0 Sri (rate) nunni Lal
srivastavse, r/o kama hend Napsl, Bhardwaj Puram
allahhakad.

2. smt, [UJsha .:@ni srivastiewa, /o sri D.C. srivasteva

r/c $20KL Kydganj, Allahabad.

$ ’ | St
3. racesh srivastava, S/o sii Kripa shanker, r/o
72- C/2, .atiara Road, Bharadwsj Purem, Allehabad.
. 4, Ghen| Shyam singh, Sfo Sri =.R. singh, R/o vill Narayai

npur|, post shivgarh, Distt. Allahabsd.

i Brijesh Kumar Penda@y, S/9 sri S.K., Fandey,
r/o | 46, Kanche Rel Gengd prasad, .alviya hagel,
A1l ghabad. ‘

oo MD{ li (64 énts

Versus
1. Jnibn of india through General lvanager, N. R1ly
nagroda House, New De lhi.
23 mivisionel Railway ianajer, N, Rly, allchabad.
e ST nivicionel Commercial 5Upht. N. Rly, Al lahabad.

\\‘ ... Responcents

A

= e
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Original Applicetion no. 134&/92
Vinod Kumar Srivasiava, S/O‘—Sl‘i R.P Srivestevs,
r/o 751, .‘uir Koad, nrejapui, Allehsauad,
° v :“\P}J-Llcunt

Versus

Spion of india througn General [ianager, N. Rly
Barcde Hoise, Mew Delhi,

0 o i B L 35 3 A S
Divisi ona: Railway jdanager, N. Rly, & 1lchabag.
gr. |Divsional Commercial Supdt., il. “ly sahabad.

. s s HESpONCENS

Original aAcplicaton nec. 12d40/92

$.l Imemuddingi8/ o
e

s
781/0, Ghanshyem®ivage
’

Y «Hy 1n
% | TR TR B T
’ nad &7y v a il ey & Gkl

o

Dheerendra lath Saxena, s/o|Sri Deina Lhath Suxena
H/o 46=21=4/7 Remen Xa Purz, Sulem Ssréi, Allahabead

: ¢ e o \P}-«ll Ccnts

Vers us

UJnibn of in
irsricda Hous

dia through General Maneger, No oly
e, New Delhi,

nivisional Railvey lMenager, N. aly dl].ehgabad.‘_'

sr. Divisiorncl Commercial Superintendert, M. Rly
Allarebad.

0 o MES}rQT'L"G’nT.S

original A pulicet:on no. 1839/9z

™~ - 1 - / 5y 4 ™ r~ 1 - Z -
prem Shenker, s/o $ri G, shhnker, r/o 36/81 Kala
Danda, Himistgeng, A4llehabap.

Kemes hw.r Nath sherme, S/o Bri Rem 131~ MErecla Nager
Lagknow,

Versus

ynion of india throgh General i.anacer, E. nly,
: arode House., Allahaiad.

pivisioral Railwey Menager, N. Rly, Allshebad.

\Q%OL ~ 8 B

—
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Sr. Divisional Commercial Supdt. N. iily Allahobad.

origin

Verun
T9 " Ay

Jjniag
Barodg

Divisi

3T, O

Al lehabad,

origirn

suresh
Allahg

ura
Berods

Origir

Ran ini
2, Ral

jvisional personnel Officer, N. Rly, Allzhabad.

ivisiornal Accounts ufficer, N. Rly Allehabad.

FEEB

.. nespondents

51 Application nc. 647/92
Kumar Shukla, S/o sri s.p-—Shukle, r/c 1T

inhazpur, Beni Ka Hata, Allchabed.

Applicant

VVersus

of jndia through General ijanacer, N. Rly
House, MNew Delhi,
onal Railway Menager, N. Rly, Allehabad.

visional Commercial $updt. N. Bly

«s« Hespondenis

~
tal Application no. 494/99

Kumer S/o sri Tulsi Ram x/o 25, Lukexr Genj,
bad.

A (e licant

Versus

of inida through Generel Mamager, N. Rly
5 House, New De lhi,

|visional Reilway Manager,|N. Rly, Alleéhabesd.

bnior Divisonel Ccomercial|Supdt. N. Rly
i bad,

«s .« nNesvondents

nal Appliccetion no. 495/92

| Kant patel, 5/ sri Chandre Shekbar, R/o
na ivand Negar, Allspur, Allsghabacd,

\

st AppliCLnt.
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Versus ¢ - . .

-

. i

l& Jnion of indie throgh the General Mancger, No.Rly
sorods louse, New Delhi,

2; Divicioral Railwey Manager, IN. Rly AllehaBlc.

3 seniro Divisionel Commercisl Supdt. N. Kly Allehebad.

4, sr.‘DiQisional personnel Offlicer, N. Rly Allahebad.

D ar, |Civisicnal Accounts Offdcer, N. Ely Allehebad.

«+. Respondgr @@

64, Oripinzl Applicetion no. £13/%2

g Frebhe Shanker Yadav, s/o Sti R.F. Yadav, r/o
1C Thron hill Roed, Allchabad.

o /\pplicar'.'t

Versus
1ie Jnicn of Indis through Genercl ianagcer, Nsg Rly
Baroda House, New Pelhi,

\]

24 Diviisiornal Railway itanejer,|N. Rly Allahagad.

bl

35 sr. Divisional Commeercizl Hupdt., N. RlylAllahsbed-

4, Sr. Divisional Perosnnel Cfficer, N. Rly Allahebed.

S er.| Divisioral Account Offiger, N. Rly Allchakad.

cus RE spor.denj_

63. Orijcinal Application no. 527/92

le |anil Kumar srivastava, s/o $ri V.K. §rivagtaeve,
r/d Rly Quarter,subederganif .ilciabbd.

2. Frakash Chaendia pa ¥
191/24 Ra roop ‘Pury Alla’

3/ Rakesh Pretap Singh, S/o s¥k R.P.| Singh, k/o
vill ¢ P.C. Kotwa: Tehsil phulpur, Ddstt JAllehabac.

=i Vi o SIS . LR g S SR

4. Bhar tJ nJuho, s/o sri G.Fp Khere, r/o 3-beAhiyapull§y
«11 b -
S . .

ses Applicdabitse

Vers.us \\

Q-
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Ohe

66,

Union of 1ndia through Secretory,
R&il Stz:V\'le, nNew D€l...&.

- - 11~ o i A ) S
gerersl|iencger, N. Rly Baroda House, New Delhl.

chief Cpmme: rciel
vew Delhi.

Il aa

Railway Board

Supdt. M. .Rly 3Bercds lHouse,

Divisiohal Railwey ienccer, Ne Rly, DRM Office, Si-0 2

Allshabid.

< s - cfape s i e
Senior Diviicnel Commer€ial Supcti. N. Rly Allahakad.

station| Supdt. N.

crigingl Applicstion no. 632/92 |

aleye Kont, S/? sri sWK. Srivasieva, r/o 3%8
Bachambari Housin: 1

Allahalled.

un¥on 9f India, throagh ZJenersl
h

New Del

Divisionsl Reilwey

seniior |Divisional

|
i
\
\
i
Versus 1
|
|
:
|
\

Rly Allchaoad.

«e+ Respondents

Scheme, Bharadwajpuram, /,llahepur,

anager, N. kly, sllahabad.
|
commercial Supdt. N. Rly aAllehabad. !

Responcents

oricingl Applicetion no. 476/%2

"%uqkil Kumar Srivestavs, /o
ri

\JIJ\ 35 ..cvc' I‘/u l

5 Eajauka

Allahegur, jllahabad.

Versus

Berocz|House, New Delhi.

Divisi¢nal Reilway [anager, N. nk)

Sr, Diyvisionel Commercial Supdt.

|
.
|
|
|
|
21
|
|
\
t
;
|
|
:
Union ¢f India through General ML‘a;er, INe Railway
\
n
t
:
’

Srs Divisional persrnnel Officer,|N. Rly Allahabad.

]

97]

Divdgsgional

a1y ~
sccounts Officer, N. kly aAllehas

\ c e }'psr)onoer‘.T.S = "lf
Qe
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66. Original Applicatior no. 477402
3 AT v 7 e L o~ BB p - S ) / ” ™ =y
i . Al Ul huuzl, J/U -7 42 8 g/o” CHLU;, Iy ﬁ2, :aba JJ Ka

Ceugh, Ailcheabad,

L) } ]jc.)“i
Viers us

i WURion cf lndia throgh Generel aneger, . Rly.

Beroda House. New De lhi. 7
2. Divisional Railway ..enager, i} Ay allahsoal.
1. ST. Divisional Commercial supdt. .. Rly ;ll@haba
4, S5r. Divic ional P erosnnel Ufficer, N. Rly Alisfebad.
o 4 Sr. Divicionagl Accounts. Cffiger, N. Rly Alllahabad.

|
<.+ Hespondents

37. Origiral Applicstion no. 221/93
M Jpgindrs sinagh, s/o sri 3. Singh, r/d& Tejpur ¥ ost

Séﬁaldlh, P.._l Sckald iig D:‘-Slto Vr‘l“‘r.aS-L.

: , el il Tl e 5 b =5 /

% Rajesh Kumar singh, s/c sri 4. gingh, r/o

lajpur pPost sekaldhi, E.S. Sakalu¢h, Distt. Waranasi.

so. HBpplicang

Versus B

16 Jnion (of India throagh General rlaneger, | Bly
Rellway Bosrd, Barcda House. New Delhi .

2l Ch;ef Oommerciel Supdt. L. iily Borcda House. New Del
3 Divisioral Railway manajer, N, kly Allshabadl
4, Sisi Diveional Ccmmercizl Supdt} N. Rly Allzh@bad.

o . COriginsl gpplication no. 220/93

ld Sanjey Nearain Prasad, s/6 sri H.L. Praosad, rfo
22 lsethingd. 1 Lew Lel hal, Mughalsarai.

A Hexrl ilarain pras

1 éd, s/o 3ri R.§. Prasad, r/o
vill Negjlpur, ;o

d,
st Cheraon, Dilstt. Varanasi

\ Appl¢vo t
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Uniorn
Railv

Chicg

\
\
|
JEr Bl ‘
Versus

¢f Indie, through Generel jjanager, N. Rly

gy Board, Lcorcde House. hew Lelhi.

Commercisl Supdt., N. Rly Beroda House,

hew De Lhi .

Uivisidral Re ilway Manager, N. nly, Allshalbac.

ST
Allah

¢
H
}J
©2
Fe

ivisional Commercisl, Supdt. Northern Reilway,
abad.

.+s Lespondents

o

bl Applicatior no. 219/92 |

¥ / s
Ram Singh Yadav, s/o0 $1i R.A« Yabav, r/o Viil.
purabhprghai, p.0. Suhansa, Tehsil Fatti, Disti.
Pratepparh.
Jma Shlanker Yadav, S/o sri R.L. Yadav, r/o vill,
Behdaul Xhurd, P.0O. Gsaura, Tehsll Petti, Distt.
Pratapgerh.
Om prakash, S/o sri R, Dular, r/o Vill Beshdaul
Khurd, P.O. Gaura, Tehsil }a*t ' Praisepgerh.
Vasudev, S/o K.i. Yadav, r/o Vill. Xudia-ka-pura
Tehsil] Machchalisghar, Distt. Jaunpur.
... Applicants
Versus ‘

Union [of indie through Genergl hanager, lNorthern
Railwdy Railwsy Doard, Baroda ilouse.
Chief [Commercial Supdt. N. Rly, Baroda House. New ;
Delhi. ,
Divisilonal Railway Mana.er, N, Hly ialleabads
Sre Divisional Gommercisl supdtd N. nly, Allahabad.

+4+ Respondents.,
Crigignl Application no. 197&93:
Chet dingh J/o sri Rai DBshadur s*nck r/o vitls
Inarggon, rost semrahs, Dist i
shiv Humar,liishra, 3/0
vill atihera, Fost Deone
vinpd |Kumar 3ingh, s/fio s
vill Raon, Fost Sewmradh,
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4.

e

ais b 2ile

\
|
|
[
|
| .
vesh Chiandra Tripathi,
|

fal s/d cri 5.5 TPiRhi
ryo|vill, shisgkpura, Post geidatad, Dist@le allaha.ady
Shyem Krishan Dwivedi, s/¢ Fi V. Dwivedilll r/o
2 1
e

. T‘OPU’ LQI»J!‘QMJ gvu’ ‘_I.L,_,tto {\-L-LG u»gug

“ e npplica.’lt.

Versus
Jnipn c$ India through 3neral liane: ek, Iv @R LA
A:\ l 8}’ ..1 av'arl, Darodu L'}OJJEO ‘.\u ' & (S hlo -

i
C.ief Commercicl Supdt. Cardda House, lewlDelhi.
Divisional Railway icnager, f. Rly B All@heDed.

1 ngmercial, 3updt. N. REy,

.+ Respondénts

Criginal Application no. 162/93

prem Shanker, /o sri s.H.N. Pandey, r/o 45 Gariwen
Tcla, allsghabad.

Sanjay Kumar, Srivasteva, /o 5:i (Late)l ReP.
srivestava, r/o 16/11 New Sdhhbatiabagh, Allahauad.

Jautem Adhiker, 5/0 sri N.KWJ]. Adhdkzri. r/@ 695-5
Locp Colony Allshabad.

J3gdl ish prasadiBrlvastava, 8/2 sri | “ate) M.P.
Srivestava, r/o 94, Kerbala, Allahabadl

Hajendra Satesiats B/0is1i B.S. Saraswat, A’
63 [Geriwaen Tola, Allshalac.

Om pPrakesh srivagtava, 3/¢ §ri F.l. Srivafteva,
r/o Ews (54) BagHembari Coldny 3/3 Allapull Allehebad,
Abhilesh Kume Srivssteve, /o 8ra Tl SJivb,ta\¢

i,/ 3 B45es ,,bnﬁhyc“ Nagar Reilway Colony ®llshabad.

Ashu“ogh Kumar [SEivociava, §/0 ,;¢ NeD. SEivEsLaVa,
¥/0 95081 Sarvatiayva vagar, Rllzhabag.

,;'.e}naj qumiar S.dvasteva, 5/0|51i 5,5, Sriv@siava,
£/9 $5/11 Servadeya hajer, Allshasbad.

, ] SRR ! 1@ ..
Lumar Verme, 5/0 5.1 k.). Verms, THO
22=-A Jletiyara Road, ~lichabad.

‘—Q|
N L.

Varsus

gniopn of India thro.gh leneral Manajer,
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05 Gl 0

Railway 205rd, PuTO0dE ouse, A lew pelhi.
|

chief personnel Officer, Lorthern:ﬁailwgy, 3arcds
Ljouse, j.ew De lhi.
pivisionel Railway Manades Ne L¥y, allehabade
genior pivisional Commercial supdte. I Aly,
Allshalbad. o Moy L . &

oole Respondenis
origifal Application ROe 161/93
shec Humer YacaaV, S/O gidi Pe L..Yadav r/o 164-A
Alopibagh. Allenabad.
chailéndra Sahal Verfie, g/o Sri B.P. VeIma, r/o

00;141-,\/9; Tilsk Nagar,

K'ﬁo

Liamanand l-agar
b ’

Awecp

Anjani Kumel

Rla jeshwari,
Ach abuu

1 Kumar Sri
127 ietira Road, A-la
ih Kumer, S/o 58l S.F
- gsrivestave,

2 O e ©

s/o

sh KumeT ginghy
s5anscéih, Distite.

grivasiavay

p/o sri Ram Das

|
vaslava, ¢fo sl A

JuCamadlh, Dhan

Allahabau.

AN
buLac¢

SLl JbSlﬂﬂk

pcllla.

<~/O 31;.* ‘J.no

va
bad

S, I/O 4/94——

grivastave,

;o xhy
r/o surahlys,

srivastava,

28-A Krishan egal,

ALlathaa.

Karunesh Kumar, 5/o Sti Te hatn,}r/o_SéS—G chanshyam
Nadsgl, allahabad.
Shyam Frakash dalVoSi“”“ S/C}Sri P Léd rfo
EWS| 54 Baahanuarl colony, Allehabed.
Lalfit Kunar, s/o sri prem Kumel, r/o 16/11 lew
sohvatiabagh, Allshabad.
... Applicarnt
Versus

Jnfon of erla through Generpl icnoger, T, AN
Rgroda House, iew selhi.
Chisf personnel Officer, N. Rly, Raronda House,
New Delhi. :

|
pivisionel lieilway ManadeTr, [N 58 G Allghabedo

\
Seniox Divisionel commez@iel Supdt. N. Kly Allahabeé

s

ao‘38
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Qriggnal Applicatien No. 150 of 19963

l. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Colony, Allahpur,
Allahabad,

eese Applicant

Versus '

l. Unien ef India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda Heuse, New Delhi,

+ce+ Respondents

QR D E R(RESERVED)

JUSTIGE B.C. SAKSENA, V.C

This bunch ef 73&gfses in all invelve almost

identical questiens of fact and law and reliefs alse, O.A
83 eof 19§2 is being treated as the leading 0.A. The nunber

of days ef working varies in each of the O,A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

Collecters ranges between 5 te 18 days and that tog on the

allegatiens made by the applicants in the menth eof January
1982,

2.  The applicants allegeﬂ’that they had werked fer

the perioed, indicated by them in the varieus Oens . in the menth
of January 1982 @ 5,15/~ per day, The applicents allege

that on the basis of Railwag Board's letter dated 6,2,90

they made Tepresentatien Tegarding their re-engagement as

Velunteer Ticket Cellectors since they had werked prier te
17.11.86,

34 Reliance fer the Claim is based on the decisions
of this Iribunal as alse the P,B, in a few O.,As preferred

\
W)

++sP39




$3 Y S
by pzrsons similarly circumstenced. The applicents,
therefore, hape sought a relief for a direction to the
yespondents ip re-cngage the applicants as Volunteer
Ticket Collzctors or vobile Booking Clerks ¢s per Extant
- Rules+ They [heve also in some petitions prayec that &
direction ke |issued to the respondents to take the peti-
/ +icn2rs on duty and pay back waces from 10,12,S0 till
the detle when they first presented ihems@lves for engage-
ment. .
A, The respondents heve jesisted the petition end have
filed a COuner affidavit as also e supplemantary counter
affidavite
Se " The applicants have filed & rejoinder cffidavite

The applicents have admittedly not re-engaged afier their

shoft stint ranging between O to 18 days in the month of
Jenuary 1982. The Railway Board's circulars deted 642490
is annexed as @inexure Al to the leading C.A and have
also been ?nnexed in gxx some of the U.és. A p:rusal of
the said letter shows that in the light of the judgment

| ‘. : Gated 26.8,87 of the Ceniral Administrative Tribunal,

\ principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta and urs Vs. Union of Indie and Ors ) and Aismissal
of the SLR No, 14613/87 by the Hon 'hle Supreme Court
on 7.9.894 The Railway Boerd has decided ithat the ‘cut
off ' cate|for being considered for sbsorption in
reguler emp loyment egainst reguler &acancies earlier
provided to be 14.8.81 will be substituted by % G
paragraph 3 of the circular letter is the ancher sheat

for the cleim in ihe present U.A which reads as underi-

\

o 0 op40
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" In regard te Candidates eéngaged as Mobile

Boeking Clerks discharged Consequent en

digcentinuance of the Scheme by zenal

, » Board's ,
—— e Railways, as a Tesult ef/ letter. dated

17.11.86

O any earlier instructien te the

same effect may be Te-engaged as Mobile f

Boeking Clerks @s and when they appreach
the Railway.Administration in regular
emp leyment may be Censidered after they
Cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in

the case of other Mebile Booking Clerks

Covered under parg j, ®

6. In paragraph 1 attentien was invited te Railway

Board's letter dateg 21.4.82 and the 'cut eff date?

Previded therein was 14.8,8]1,

¥, We have heard the learned ceunsel fer the parties,

R &wiBB.Pmﬂ

» Counsel appearing fer the . 9
ndents raised a prelim

inary ebjectien that the O.s are

barred‘by time, laches and acqu;ﬁonnce.

Te. The learned ceunse] urged that the applicants

have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2.1990

dees net govern the applicants whe alleged te
fer a peried between 5 te

Collectors.

have werked
18 days as Volunteer Ticket

He further submitted that the dpplicants were

net discharged Censequent te discentinuance ef the scheme

by the zenal Railways as a result

dated 17,11,86,

of the Board's letter

Their~discontinuance had taken place feur
\
R

es P4l
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L 1]
e

years earlier and net on the basis ef the Railway Board's

said letter, [

10.
ef the averﬁent wade by the app@icants abeut their having

The respondents have also disputed the cerrectness

e

worked fer the duratien indicated by them in each ef the

O.As, The applicants in suppert ef their assertien of

having werked in the year 1982 for & number ef days indicated

by them duri

cettificate
has given ot
Allahabad,
Annexures A=
submitted tt

certificate

ng the 'Kunbh mela' hove been aneexed, cepy ef,
stated te have been issuid by ene Ram Das whe

it his designatien as/}’i‘iizet Cellecter AKM, N, Rly
Cepy ef such a certificate has been annexed as

>3 and A=4 te the leading O.A., Shri B.B., Paul
:at Shri Ram Das was net competent te issue this

and the said certificate cannet be treated as

preof ef th
the certifi

1

working peried ef the applicants indicated in

ates, We, however, feel that it would not be

necessary to enter inte this centreversy for the purpeses

of deciding the OAs. We, preceed to decide the O,A in the

light ef thé claim based en the provisions of the Railway

Beard's cir#ular letter dated 6.,2.90. Wwe, hewever, make it

clear that %e may net be understeood te have accepted the

I
claim ef the applicants with regard te the days ef their

werking, wé may take up the plea of the O.As being barred

by llmltctlén.

uﬂlcla
3 proceedlngs in any ceurt te challence their

Admittedly, none of the applicants initiated

dlscontlnuamce made in January 1982, The €entral Admini-

strative Tribunal was censtituted in November 1985. These

O«as have béen preferred in the year 1992,

12.

apart frem *he provisiens of the Railway Board's letter

A# noted hereinabeve, the basis fer the claim




of the Tribunal. The said O.4&s are O.A. No. 722/50 &

Rajendre humer Srivastsva Vs. Union cf India and Ors, C.A

No, 471/8C Mukesh Kumar Srivastava Vs. Union of Indis and

Urs, U.A, No. 648/91 Madén Mohan Pandey Vs. Union of india

and Urs. No doubt, in these casseg orders for re-engagement

of the applicants therein had been passed. un th ‘material
placed in the supplementary affidevit we find sub-;quently
in severel other csses cecided by this Bench of the
Iribunel, & different view was taken when it was pointed
out that the Railway Boecrd's circulcr applied to lMobile
Booking clerks and the decision in Neera Mehta's case was
in respect to Mobile Bocking Clerks, This distinction was
noted #hile allowing a few review petitions in some O.As '
land in!u.A. No. 131/92 Lalji Shukle and Ors, the only
dizectﬁcn glven was that the respcendents mey consider and
analyse the cases of Mpbile Bocking Clerks and find out
if any scheme can be framed by them laying down a parti-
cular criteria for re-engaging them on casual or daily
baesis., Ajainst this decision, the Railway Author‘ies
preferred an SLP before the Hon, Supreme court and the
Hon, Sup.eme court by an order dated 7.4.94 passed the
following order:-

" Delay condoned. The order only gives ¢ dire-
ction to the petitioner to find out any scheme
cen ke framed. The Union of India
can examine the mgtterx and if it is
not possible to frame a scheme, record
its finding accordingly. There is no
obligation cest by the impucned order

that the scheme should be framed in any

case subsect to the 2POVe, Obsarvetions the SLP
<s disposed of", X



p0551bility Of framing @& scheme in the light ef the ajire-

~ Ctiens given in Lalji Shukla's Case by the Bench ef this |

Tribunal which was dlse Tepealed in seme other 0.As which
Came fer decisien susequent te the decision in Lalji

Shukla's Case,

1%, The;Railway Administration in the supplementary
Counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Collectors for abserptien and regularlsat;en in greuwp'C’
I

categery pests since this weuld militet Ggainst the statutery

previsiens la;d down fer Recruitment ef Ticket Collecters etc f
as conta%ned ﬂn para 127 ef Section B of Chapter I of the

Indian Hailway Establishment Manual 1989 Edition, They have
further taken the view that ne such Pests er vacancies exists
en the Ralleys fer Volunteer Ticket Collecters/Mobile Booking ‘

Clerks fer their Te-engagement en casual er daily basis,

15, It was élso held that re-enagagement will burden

the public €xchequer and will alse enlarge backdeer entry

£

and will affect Teservatien pelicy as contained in Article
16(4) of the Constitution eof India. It was alse held that
framing ef such a scheme fer those Volunteers whe have clearly
werked fer a peried ef merely for 5 te 18 days will be against

public interest as the pests filled up by them are generally
by direct recruftment threugh the Railway Recruitment Board

epen for general Competitien and the eligible persens at large

oo e s e

would be deprived ef their legitimate rights,

e+ ep44

it - i dinds o e O i v alad R, SR ARSI il e i AR
o i MR S i it



13 Admittedly, this scheme hes been given up after

47.11.86 and the Railway aaministratien has for,cogent reasens

indicated that it was net feasxble te draw up & scheme as

rejuired in erders passed Bn varieus O.n.s 7

b
16, Shri B.B. Paul hes also invited @q&L our attention

to certain decisions in review petitiens which were allewede

ﬁ@@aﬁ@q%akﬁn the basis ef an enolegy of the decision by the
Pr1nc1pal Bench in 'Necera Mehta s case direction fer re-engage

ment had been passed in the O.mis. While Gesddd®ag allewing the
review pegitiens it was ndted that the decisien in Neera

Mehta's case was confined te Mobile Booking Clerks and there

_is ne parity between Mebile Boekiny Clerks &nd Velunieer

Ticket Collecters., The present applicents fell in the later
categery. |

lé. Quite a large number ef decisiens have begn renderec

frem time to time and the view taken in the earlier-decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up & scheme was enly previded as in

Lalji Shukla's case(Supra), which wgs followed in mény other
subseyuent decisions, The turns and twists which have "taken
plece in the view expressed on the guestion have been referre:
to show that the decisions of this Bench of the Tribunal on

the basis of which the appllcantc/ciclmlng similar benefit
be ing extended to them do not hold the field.

17. Wie may now take up fOr consideration the plea of
benefit of the

the applicents ithat the jaecisions in some O.As in favour of
similarly situated perscns may be extended to the applicante,

It is pow feirly well settled that the judgment of the Tribun

ng’"l/ o s . P45
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4bf that m¢tter of any court does not give rise 1o a

cause of gaction,

concerned

grievance

It is the orders of the authority

or their inaction which give rise to:the

and the cause of action based upon this has te

be considered for purposes of determining whether the

petition

21 of the

1.8, As
Administr
28 AIC pg

tion and |

is baerred by time under the prcvisicns of Sec,

Administrative Tribunels Act.

was noted by the Medras Bench of the Central
etive Tribunal in a decisicn reported in (1$54)
» 20 'Tamil Nadu Divisional Accountants Associla-

lrs. Vs, Union of India and irs, this position of

law hes been clearly affirmed in the judgment of the

Supreme cq
(1692 ) 214
gquestion ¢
delay has

re jected

ourt in.'BhOOp Singh Vs. Union of India and Crs.

ATC page 675. Before the Madrss Bench the
bf delay was reised and it held that since the

not been satisfactorily explained the C.A was

n the ground of limitation alone, In that

cese an order adverse tO the applicants was passed cn

14.,10.86.

Ly the Chendigarh Bench of the Tribunal on 1.5.91,

after the

A decision on a similar order was rendered
There

applicantis Asscciction moved in th& mstier and

mede & representetion., O years delay was held as fatal.
|

1¢.

A Full Bench of the Ernakulam Bench of the
\

Tribunal in & decision reported in (1994 ) 28 AIC 177 has

|
|

cive &

F 5

taken the view thet decisions in similar casses cannot

the date the clcim relates,

\
VA

. 0 D

fr%sh cause of action end the period must be countedl

1




2L, The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union
©f Indiz snd Urs(Supre, had interelia, held that"inordinate
and une xplained delay and laches by itself/zsgood'ground

to refuse relief to ihe petitioner irrespective of the
merit of his claim. It was alsc observed that art, 14 or
the principle of non=discrimination is equitable principle,
Ther2fore, eny relief claimed cn thet basis must itself

bc founded on equity end not bc azlien 1o that concept™".

vie i1 “e méy also refer ic a relévant observation mede in a .
recent decisioun of Hen, Supreme Court in 'Ratan Uaancrea
Semant and Ors. Vs, Union of India and urs reported in

1694 §.C.C(L&S, page 182, The petitioners before the Supre=-
me Court in that cage were casual labourers of south eastern
deilway, They were zlleced to have been eppointed be tween
1584=69 and represented between 1975-78, They, through
their petition sought ¢ direction to be issued to the opp,
parties to include their names in Live Casual Labcurers
Register after due screening énd to give them re-employment
according to their senicrity, The basis for the claim
amongst others amd was a few judcgments rendered by\ihe Apex
court in 1985 &ndM87 directing the Rallway Authorities to
prépere @ schem: 2nd-to ebsorb the casual lasbourers in
éccordance with their seniority, The petitioners appeared

10 have made a representation in 1899C to the Authorities in

L.

which it was clleged that they are not following the orders
¢f the Supreme court, Hich court of Calcutta and Cslcutta
Bench of the C.A.T. In the facts o6f the said case the Hon,
Supreme Court, tock the view that since no explanation heas
been given e&s to why the petitioners did not approech till

L9920 held that two questions arise

\
U




(1)
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2z.
following

"

23.
oeciding

ralevant

This ¢bsd
thet the
acticn to

circumsta

decided.

L&)

[ e
(1
..
.s

are

whether the petitioners/entitled as

&
matter ot right to reamployment.
whether they heve lodt iBeir right,
if any due to delay.

while dealing with the said question the
observetlion was made :=
Pelsy itself deprives a person cf his
remedy availab}e in law,

any fresh cause of action or any legislation

in absénce of

é person who has lost his remedy by lapse
of time logses his right as well",

A Full Bench o1 *he ?ribunal(PE; while
U.As 767 and 842 of 1589 mede the following

cbservation;:-

" It is not openes tc court of record to

pess an order in respact of persens who
ere not even present before it by any

|
application or petition, In this view

o
-

cf the matter the vie& teken in the
case of one cr more employee by a judicial
|
foerum cannotl be i?uso!facto made appli-
cable to a1l other emﬁloyees in the sgme
cadre, renk or situaticn by another
judicisl forum." !
{
rvation also suppcorts the view taken hereinabove%
judgment in a case does‘not.give a cause of .
- who ‘
another emp10yee,/claims§to be similarly

nced as the applicant in other case earlier

:
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24, Shii B.B. Paul, legrned counsel app2sringy for

the raspondcnts have invited our attention to ¢ decision
rendered by the Fiincipal Bench in ‘ashish Chskrebozrty Vs,
Union of indig and urs, .eported in 1994(1, AIJ 382, In

the said case the fasts are almost identical ss in the

case in hend, The applicant alleged that he was engaced
as Mobile Bockina Clerk from 1,6,85 ¢ 15.7.85 and had not
been engacad ihereefter. He mede & representetion statine
that he hgs workeé for 32 dsy< in 1685 and in view of the
circiler ¢f the Railway Poard dated 21.5.92 he be elso
considered for ebsorption as Mobile Booking Clerk. The
cpplicent's representation was rc jected and he was informed
that hé cannot be absorked in terms of the letter dated—
12.8.92. In th2 szid czse the gpplicani based his claim
on thegbasis of 2 decisicn of the|F.B. in g simdler bunch
of thejcases, The Division Bench tock the view that

there is no parity or similsrity between the applicants

c ase aéd ihe applicanics in the bunch of cases deécoded
earlier, | It was held that since the services of the
applicent was not discontinued es a result of Rellway
Boerd's letter dated 17.11.86. the ap;licant's cgée was
k{i,DOt covered by para 3 of ihe Railway Board's letter
dated 6,2,9C, Since he was notl discherged consequent

upon discontinuance of the scheme by the zcnal Railway

as a result of letter dated 17.11.86. The samel situation
obtains herein also and wehave alreedy held sccordingly.
200 In the said case, referring tc the decigiion of the
Supreme court in 'Bhoop Singh Vs, Unicn of Indie and Ors

(Supra), the guestion of deley was also

Lo . <5 PAS




July 1965.
1593,

24,

same

Sharma ¥s,

by limitstd
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letter date

applicants,
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since cfter
cannot be 1
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cnd it was held that the petition was barred

ong The cause of action bav1no accrued & in

The said U.A was filed sometime in the yesr

The learned ccunsel for the respondents &lso

attenticn to anclher decision rendered by the

1

on Bench of the Principal Bench in 'Anil Babu

Union of Indie and Urs reported in 1994 (1) ATJ

The petitions before us are clearly barred

re
rre

on as providéd in Sec. 21 of the Administrative

icl. The provisions of the Railway Board's

d 6,2.9C 1is not attracted and cpplicable tc the

Admit
o4 oo

tedly,

1l.86 and

the scheme hzsx been given up

is no lcngar in force, This fact

oat sight of. The agplicants therafore, cannot

reliefsprayed for by them; The applicants also

ea that one Shri R.N. Shorey and 12 Others Volu=-

*

~

Collecters have been included in the approved

32, It is, therefore, pleaded thet the responde-

n

en given re-engagement to some Volunicers as

icket Collectors on Pick and Chocse

25
O]

i

wn

3

In the counter affidavit, it has been indiceat

persons named in para 4.,1lC of the leading O.A

~erigaged as [bkile Booking Clarks and not as

icket Collectors, The allegaticn, therefore,

enied. Be that as it may, the applicants would

to the relief claimed by them only if it is

y staetutory provision., The ect of the respo-

e-engsging a few wh

-~

sa

ich has been satisfactorily
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expleined will not give rise to discriminstory treatment.
The -applicanits in 2ffect are seeking re-engagement on the —
strength of haeving worked for a period panging betwzen

r

$ 10 18 cays,which alsc is doubtful ,and has been disputsd

*

by the respondents,

o~

30, In view of the d.lsgussion he re inabove , an

& totality of the circumstences we are not pursuaeded to

grant the reliefs claimed for by the applicants, The O.As
lack mpriti and are= accordingly dismissed. No order as to

C.OStS. :

3248 Ihe copy of the judgment shall be placed

on each of the O.As which have been decided by this common

juogme&"nt.f? < 1 ! ~
" b i}
( K. MUTHUKUMAR ) ( B.C. SAKSENA
;'%'_.: NBER ( A) VICE CHAIRMAN
! d
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